ITEM NO.49 REGISTRAR COURT. 2 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR MR. M K HANJURA
Criminal Appeal No(s). 1968-1970/2014
MANOJ @ MANOJ GURJAR & ORS Appellant(s)
VERSUS
THE STATE OF U.P Respondent (s)
(with appln. (s) for stay)

WITH
Crl.A. No. 1971/2014
(With Office Report)

Date : 20/08/2015 These appeals were called on for hearing today.

For Appellant(s) Mr.Vikas K.Singh, Adv.
Mr. T. N. Singh,Adv.

Ms. Anu Gupta,Adv.

For Respondent (s) Mr .Abhishek Kr.Singh,Adv.
Mr. Abhisth Kumar,Adv.

UPON hearing the counsel the Court made the following
ORDER

Ld.counsel for the parties seek and are given four weeks time
as last chance to file the additional documents.

List the matter again on 06.11.2015.

(M K HANJURA)
Registrar
SB
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